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Note on behalf of Applicant 

1. https://irrigationap.cgg.gov.in/wrd/projects

ANDHRA PRADESH PROJECTS INFORMATION 

Andhra Pradesh is a riverine state with 40 major, medium and minor rivers. 

Godavari, Krishna, Vamsadhara, Nagavali and Pennar are major interstate rivers. 

Evaluation of Irrigation Potential Created 

The total Irrigation Potential created in 13 districts of Andhra Pradesh is given 

below. 

Description 
Irrigation Potential Created (in Acres) 

Andhra Region Rayalaseema Region Total 

Irrigation Potential Created before 1956 

Major & Medium 2701447 271274 2972721 

Irrigated area 3.45 7.31 

Irrigation Potential Created 1956 to 02/2015 

Major & Medium 2913010 1022679 3935689 

Irrigation Potential Created Since Inception up to 02/2015 

Minor Irrigation 1930169 630275 2560444 

APSIDC 611681 91746 703426 

Grand Total 8156306 2015973 10172280 

The total irrigation potential created under major and medium projects before 1956 

was 29.73 Lakh Acres, and from 1956 to 02/2015 is 39.35 Lakh Acres. The Irrigation potential 

created under Minor irrigation and APSIDC since inception up to 02/2015 is 32.63 Lakh Acres. 

Thus, the total new irrigation potential created under Major, Medium & Minor irrigation and 

APSIDC in the state is 101.72 Lakh Acres. 

The main objective of irrigation Department in Andhra Pradesh is to create irrigation 

potential in the draught prone areas, upland areas and upkeep of the existing projects to enhance 

the agriculture productivity per unit of water. 

The irrigation projects are classified based on the irrigated ayacut under the 

projects. 

Major Irrigation Projects : Ayacut above 25000 Ac (10,000 ha.) 

Medium Irrigation Projects : Ayacut above 5000 Ac up to 25000 Acres(10000ha.) 

Minor Irrigation Projects : Ayacut up to 5000 Acres (2000 ha) 
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2. According to G.O.94 dated 1.7.2003 issued by Government of Andhra
Pradesh:

Stage -1, the administrative approvals will be accorded for the 
following items which help in preparation of detailed project 
reports. 

i) Detailed investigation
ii) Preparation of EIA and EMP reports, R&R plan, forest clearance
etc.,
iii) Preparation of detailed designs/ drawings
iv) Obtaining of necessary clearances
v) Acquisition of minimum lands required
vi) Completion of R&R, EMP etc
vii) Shifting of utilities for R&B Works

3. Maps obtained from http://epams.cwc.gov.in/#

4. GUIDELINES FOR SUBMISSION, APPRAISAL AND ACCEPTANCE OF
IRRIGATION AND MULTIPURPOSE PROJECTS, 2017:

Website particulars:  
http://www.cwc.gov.in/sites/default/files/Revised_Acceptance_Guid
elines_DPR_2017.pdf 

http://www.cwc.gov.in/guidelines-and-guide-book-publications 

http://www.cwc.gov.in/sites/default/files/dpr_guidelines.pdf 

“DETAILED PROJECT REPORT:  
4.1 Detailed Project Report (DPR) preparation by the Project Authority has to be 
undertaken in a consultative mode with CWC. For this, the Project Authority may 
make a presentation to the specialised Directorates of CWC. Project Authority 
needs to furnish a certificate indicating that the DPR has been prepared in a 
consultative mode with the specialized Directorates of CWC i.e. Hydrology, 
Irrigation Planning, Inter-State Matters and Project Planning from concerned 
design unit while uploading the DPR in e-PAMS. The certificate needs to be 
countersigned by the concerned Directorates dealing with the above matters in 
CWC. The certificate will however not be treated as acceptance by these 
Directorates of the DPR. CWC would carry out field inspection on need basis. 

4.2 CWC will primarily examine hydrology, inter-State aspects, irrigation 
planning, and economic viability in the DPR. Examination of these aspects by 
CWC is crucial from the point of view of holistic and unbiased examination of the 
project. As regards design and safety aspects, States having Central Design 
Organisation (CDO) accredited* by CWC need to furnish a certificate in the 
prescribed proforma indicating that the planning & design / safety aspects have 
been examined by the CDO under State Water Resources Department 
incorporating the list of BIS codes followed therein. States which don't have 
CDO/accredited CDO can take the help of accredited CDO of other States. CWC 
will necessarily examine design aspects in case of those States which don't 
furnish certificate from accredited CDO with regard to planning and design / 
safety aspects. 
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4.3 Online Project Appraisal Management System (e-PAMS) necessitates 
submission of certificates by various Central agencies / State agencies / or their 
Accredited agencies (like GSI, CSMRS, CGWB, State Agriculture Department, 
Accredited agencies of CSMRS / GSI  

4.4 Detailed Project Report (DPR) shall be prepared in accordance with 
applicable Indian Standards and as per the latest" Guidelines for preparation of 
Detailed Project Reports of Irrigation and Multipurpose Projects" issued by Govt. 
of India, MoWR, RD & GR (2010), after detailed surveys and investigations. It 
must be ensured that duly completed check-list, salient features and all relevant 
details as well as location map, Index map showing command area and canal 
network, annexures etc. as required by the aforesaid MoWR, RD & GR Guidelines 
are contained in the report and estimates are comprehensive as well as up-to-
date in accordance with the existing Guidelines. 

4.5 The clearances obtained in respect of Environment Impact Assessment, 
Forest, R&R Plans, etc. shall also be appended with DPRs and implied costs shall 
be duly accounted in the estimate. 

4.6 DPR of ERM scheme shall be accepted by CWC for appraisal, only if the 
original project was accorded investment clearance by the then Planning 
Commission (now NITI Ayog) / MoWR, RD & GR. However, the ERM of the 
projects which were completed before 1976 will be accepted by CWC for 
appraisal. 

4.7 Copy of DPR of any project proposed in the river basin for which no tribunal 
award or inter-State agreement exists, will be circulated to the co-basin States 
by the Project Authority. CWC will send a copy of the DPR to Resident 
Commissioner of the party States in New Delhi. 

4.8 After circulation of the project report, the co-basin States have to furnish 
views/observations on the project proposal / report within 45 days of receipt of 
the report failing which it will be treated that the State has nothing to say. 

4.9 In case of Major irrigation and Multi-purpose project, soft copy of the 
Detailed Project Report shall be submitted only by e-PAMS system and sufficient 
sets of hard copies of DPR (refer Para 4.15) alongwith relevant certificates from 
various accredited agencies and clearances as per check-list Annexure- 6 shall be 
submitted to the Chief Engineer, PAO, CWC for examination. 

4.10 In case of medium projects, soft copy of the Detailed Project Report shall 
be submitted only by e-PAMS system and sufficient sets of hard copies of DPR 
(refer Para 4.15) alongwith relevant clearances as per check-list Annexure-6 shall 
besubmitted to Chief Engineer of respective Regional Offices of CWC for 
examination under intimation to the Chief Engineer, PAO, CWC. etc.) with 
respect to various aspects such as Geological exploration, rock and soil testing 
for various engineering parameters, ground water planning, crop yield and 
market rate, cropping pattern etc., at thetime of submitting the DPR so that the 
appraisal process can be carried out unhindered within a stipulated time frame. 
The check list as a part of the e-PAMS for facilitating the Project Authorities to 
upload the DPR as per the prescribed norms is enclosed as Annexure - 6. 

*Accreditation of CDOs and other agencies would be carried out by a Committee
headed by Member(D&R), CWC after receipt of requisite information from the
concerned State Governments and the list of accredited CDOs of various States
will be communicated separately.
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4.11 In case of Major, Medium irrigation & Multipurpose projects proposed to be 
funded under external assistance, soft copy shall be submitted through e - PAMS 
and sufficient sets of hard copies of DPR (refer Para 4.15)alongwith relevant 
clearances as per check-list Annexure-6 shall be submitted to the Chief Engineer, 
PPO, CWC. 

4.12 In case of National Projects, soft copy shall be submitted through e - PAMS 
and sufficient sets of hard copies of DPR (refer Para 4.15) alongwith relevant 
clearances as per check-list Annexure-6 shall be submitted to the Chief Engineer, 
PPO, CWC. 

4.13 DPRs, not containing details as per check list will not be accepted by the 
System. 

4.14 In case where Design & Planning Organizations are existing in the 
concerned State and CWC certifies through accreditation process that it has 
sufficient competency to design such projects and a certificate is furnished by 
the accredited CDO in prescribed proforma Appendix-J of Annexure - 6 in respect 
of their detailed examination/clearance of the project proposal and 
appraisal/clearance of the State level Project Appraisal/Technical Advisory and 
Environmental Appraisal committees, examination of the project by CWC will be 
generally restricted to inter- State aspects, basic planning, hydrology and 
economic viability. 
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Total Work done Balance work

Physical Physical Physical

1 Approach channel

a
Investigation, design, preparation and 

submission of Hp's

b Excavation
Lakh 
cum

250 70 180

c Diversion for drains and other works

d

Investigation, design ,preparation and 

submission of lining &  Protection works 

drawing 
1 month

e Concrete for Lining cum 98600 98600
f Shot creting for sides sqm 122000 122000

2 Pump House with intake Forebay

a

Investigation, design ,preparation and 

submission of system design and layout , 

Pumphouse structural design including 

conducting plate load test and geological 

Mapping.

2 months

b Excavation
Lakh 
cum

23.37 22.32 1.05 1 month

c Concrete
CC for Levelling course cum 1,573           1573
RCC for Raft cum 66,774         66774
RCC for Walls cum 81,203         81203

15 months

5 months

 A
gr

e
e

m
e

n
t 

p
e

ri
o

d
 is

 3
0

 M
o

n
th

s

20 months

RAYALASEEMA LIFT SCHEME

Agreement Amount in Rupees 33,070,663,247 

Sl.N

o
Item of Work Unit

Time period 

for balance 

work

Remarks

5



Total Work done Balance work

Physical Physical Physical

Sl.N

o
Item of Work Unit

Time period 

for balance 

work

Remarks

RCC for slabs & Beams cum 14,278         14278
CC for plain concrete works cum 2,855           2855
Steel reinforcement MT 19,760         19760
Masonry works cum 4,200           4200

 A
gr

e
e

m
e

n
t 
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e
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o

d
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 3
0

 M
o

n
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s

20 months
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Total Work done Balance work

Physical Physical Physical

Sl.N

o
Item of Work Unit

Time period 

for balance 

work

Remarks

d Shot creting for sides
Lakh 
sqm

0.41 0.3 0.11 2 months

e

Investigation, design ,preparation and 

submission of Mechanical GAD, Draft tube 

Drawings, Motor,pump,valve GTP.
1 month

f
Electro Mechanical works & Hydro 
Mechanical works

No's 12 12

g Control Valves/ Protection valves No's 12

h Gates & Hoists No's 12

i Auxiliary work of Pump House

3 Delivery System

a Investigation, design ,preparation and 

submission of Delivery cistern design

b Tunnelling for Delivery mains RM 2400 350 2050
c Delivery mains (Pipeline) RM 2400 2400
d Delivery Cistern Excavation lakh cum 1.07 1.07
e Delivery Cistern Concrete lakh cum

f Delivery Channel Excavation lakh cum

g Delivery Channel Lining sqm
h Delivery channel protection works cum

4 Electrical substation & infrastructure 10 months

5 Removal of spoil and other works 2 months

20 months

15 months

 A
gr

e
e

m
e

n
t 

p
e

ri
o

d
 is

 3
0

 M
o

n
th

s
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Total Work done Balance work

Physical Physical Physical

Sl.N

o
Item of Work Unit

Time period 

for balance 

work

Remarks

6 Operation & Maintenance
(60+120) 

months

 A
gr

e
e

m
e

n
t 

p
e
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o

d
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 3
0

 M
o

n
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s
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